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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH,NEW DELHI
0.A. NO. 413 OF 2022

IN THE MATTER OF:-

PREM PRAKASH PRAJAPATI = ...... APPLICANT
VERSUS
NORTH DELHI MUNICIPAL CORPORATION & ORS.
...... RESPONDENTS

FACTUAL AND ACTION TAKEN REPORT ON BEHALF

OF DISTRICT MAGISTRATE (NORTH)

1. The present report is being filed by the undersigned being the
District Magistrate (North) pursuant to the directions in the

order dated 28.09.2022 passed by this Honble Tribunal.

2. The grievance of the Applicant appears to be that the office of
the D.M. (North) has not allotted land for the construction of
DHALAV. It is submitted that as per the records maintained in
the office of D.M. (North), the village Khampur has been
urbanized vide Gazette Notification No.
F.7/79/ADLB/2016/CD-000383132/3827-3841 dated
16.05.2017 issued by the Department of Urban Development,

GNCTD (Copy enclosed). Further, as per the directions issued



by the SDM (Alipur) vide Order No.F.No. PA/SDM/ALP/2019-
13148-50 dated 18.11.2019, the possession of Gram Sabha
Land measuring 18 Bigha 4 Biswa falling in Khasra Nos. 25/20,
53/2 & 55/2 of village Khampur, Delhi has been handed over by
BDO (North) to the concerned authority i.e. DDA on
29.11.2019. The said land is already being used for public
purposes. Particularly, the land bearing Khasra No. 25/20 (2-08)
is being used for crematorium and the land bearing Khasra Nos.
53/2 (10-15) & 53/2 (5-01) of village Khampur is being used for
pathways. The possession of land bearing Khasra No. 57/2 (24-
19) & 57/3/2 (10-11) of village Khampur has been handed over
by BDO (North) to the concerned authority i.e. DDA on
12.10.2020. (Copy of Possession Proceedings dated

29.11.2019 & 12.10.2020 are enclosed).

- Further, in compliance with the directions issued by this
Hon’ble Tribunal, a joint inspection of the area in village
Khampur was carried out on 14.11.2022 by the officials of
Revenue Department, MCD and DPCC. Non-availability of

Gram Sabha Land for DHALAV was informed during the joint



inspection.(Copy of Joint Inspection Report dated 14.11.2022

is enclosed).

. On 12.12.2022, the undersigned held a meeting with DC, MCD
(Narela Zone) and Sr. Environmental Engineer, DPCC through
video conferencing wherein it was informed that MCD is in the
process of identifying land for ‘Fixed Compactor Transfer
Station’(FCTS). The MCD has been suggested to approach

DDA, on account of the latter being the land owning agency.

. In addition, it is humbly submitted that the non-appearance of
undersigned before this Hon’ble Tribunal was neither
intentional nor deliberate, but on account of non-receipt of the
notices. The notices and orders requiring the personal
appearance of the undersigned were inadvertently not received
by the undersigned and as such, she was not made aware of the
proceedings and the date of hearing in the captioned application
and therefore, did not enter appearance before this Hon’ble
Tribunal on 28.09.2022 & 25.11.2022.The undersigned tenders

her sincere apology.



6. It is humbly requested that the above Status Report/ Action

Taken Report may please be taken on record.

Encl. As above

RESPONDENT
NEW DELHI
DATED: 12.12.2022 @
12 ha]2022
R. MENAKA

DISTRICT MAGISTRATE (NORTH)
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DEPARTMENT OF URBAN DEVELOPMENT

NOTIFICATION
Delhi, the 16th May. 2017

No. F. 7/79/ADLB/2016/CD-000383132/3827-3841.-In exercise of the powers conferred by clause
(a) of section 507 of the Delhi Municipal Corporation Act, 1957 (66 of 1957), the Lt. Governor of the
National Capital Territory of Delhi is pleased to declare that the areas of villages mentioned in column 3 of
the Schedule below and falling in the revenue estate / zone mentioned in column 1, hitherto part of the rural
areas, shall, cease to be the rural areas and shall be deemed as Urban areas, namely:-

SCHEDULE
Planning S/No. Name of village Particulars of the Area
Zone North DMC - 50 Villages Urbanised
1 2 3 4
Zone ‘K-I'5 |1 Kamruddin Nagar The old abadis as well as the
No. entire Revenue Estate of the said
village declared as Urban
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2 Kirari Suleman Nagar (Part) T T
3 Mundka (Part in Zone L & Rohini Sub-City) | ---- do ----
4 Nangloi Jat (Part) L T
5 Nilothi (Part) T P

Zone ‘L’ 6 Neelwal E P

1 No.

Zone ‘N’ T Bazidpur Thakran - do ----

21 No. 8 Nangal Thakran ----do -—-
9 Bawana (Part in Zone P-I) AT, T
10 Puath-Khurd (Part in Zone M) B [ Je—
11 Sultanpur Dabas i
12 Salahpur Majra B
13 Budhanpur iidpess
14 Katawada et
15 Jat Khor A e
16 Chandpur e
i Ladpur SR g
18 Kanjhawala e P T
19 Karala (Part in Zone M) S dpieas
20 Madanpur Dabas (Part in Zone M) ---- 0 -—-
21 Mohammadpur Majri (Part in Zone M) -==-d0o ----
22 Rani Khera (Part in Zone M) = e
23 Rasulpur G e
24 Ghewra (Part in Zone L) ---- do ----
25 Sawda tdg-is
26 Daryapur Kalan (Part in Zone P-I) ---- O ----
27 Khera Khurd (Part in Zone M & Part in Zone | -—- do ----

P-I)

Zone ‘P-II’ 28 Akbarpur Majra ==--do ----

23 No. 29 Bhalsawa Dairy/Jahangirpuri (Part in Zone C) | ---- do ----
30 Burari (Part in Zone Q) el
31 Ibrahimpur (Part in Zone Q) .
32 Jharoda Majra (Part in Zone O) ---- dQ ----
33 Jindpur (Part in Zone P-1) ---- o ----
34 Kadipur ---- do -—--
33 Kamalpur Majra ----do ----
36 Khampur (Part in Zone P-1) ---- do ----
37 Mohammadpur Ramzanpur (Part in Zone Q) | ---- do ----
38 Mukandpur (Part in Zone C) -—-do ----
39 Mukhmalpur ---- do ----
40 Nanglipuna (Part in Zone P-I) —== 0 --—-
4] Saleempur Majara, Burari (Part in Zone O) -0 ----
42 Tiggipur (Part in Zone Q) === d0o --—-
43 Fatehpur Jat (Part in Zone Q) ---- 0 ----
44 Samapur (Part in Zone C) -—--do ----
45 Libaspur (Part in Zone C) ! (e
46 Seeraspur (Part in Zone P-I & Part in Zone C) | ---- do ----
47 Bijapur (Part in P-I) ----do -—-
48 Alipur (Part in Zone P-I) ¢ L
49 Tikri Khurd (Majorty in Zone P-I, about only | ---- do ----

3-5 Ha in P-II)

50 Gadi Khasro ---- do ----

South DMC - 39 Villages
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Zone ‘T’ 51 Neb Sarai === (0 ~ama
| No.
Zone ‘K-’ 52 Bakkarwala 1 [
Il No. 53 Baprola T T T
54 Goela Khurd T Py
55 Hastsal (Part) T
56 Qutabpur A —
57 Nangli Sakrawati (Part in Zone-L) ---- dQ ----
58 Nawada Majra (Part) S s,
59 Safipur Ranhola e s
60 Rajapur Khurd e
61 Tajpur Khurd (Part in Zone-L) ---- do ----
62 Tilangpur Kotla ey
Zone ‘L’ 63 Asalatpur Khawad -=-= do ----
27 No. 64 Chhawla (Part in Zone-K-I) ---—-do -—--
65 Daryapur Khurd T R
66 Daulatpur T
67 Ditchaon Kalan e
68 Dindarpur (Part in Zone-K-I) -—--do ----
69 Hasanpur a0, e
70 Jafarpur Kalan O L
71 Jatarpur (Hirankunda) e
72 Jhuljhuli T s
13 Kharkhari Jatmal L o
74 Kharkhari Nahar R
ifs) Kharkhari Pond SIE ves
76 Khaira S And
77 Khera Dabur ---- do ----
78 Malikpurzer Najafgarh e T,
79 Pindwala Kalan T T
80 Paprawat IS PN
81 Pindwala Khurd SET g
82 Qazipur L T
83 Rawla Khanpur e
84 Roshanpura (Part in Zone-K-I) wme= O =---
85 Sarangpur TR e
86 Shamspur Khalsa B T
87 Surehara R Foa
38 Sherpur Dairy e
89 U_] wa L Rk | Y

By Order and in the Name of Lt. Governor
of the National Capital Territory of Delhi,

KULDEEP PAKAD, Spl. Secy. (Urban Development)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

ALOK KUMA

Digitally signed by ALOK KUMAR
Date: 2017.05.19 13:57:57 +05'30
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